2
| TEM NO 52 REA STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (Civil) No(s).1852/2013

| SLAM HUSSAI N & ORS. Petitioner(s)
VERSUS

HAJARI LAL & ANR Respondent (s)

Date: 01/08/2013 This Petition was called on for hearing today.

. Prokosh Gaut am adv.

M
M . Probhat Kr. Rai, adv.
M. Sanjay Kumar Tyagi, Adv.

For Petitioner(s)

For Respondent (s) M. S. K Gupt a, adv.
M. Shekhar Kumar, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Ld. counsel for the respondent submits that counter affidavit is
ready and will be filed within two days. File counter affidavit and
serve copy on the Ld.counsel for the petitioner. In the light of the
above submi ssion, list the before the Hon'ble Court as per rules. |If
the counter affidavit is filed in the meanwhile, it nmay be received.
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